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TRY OF COMMERCE (SHRI KAMALUD-
DIN AHMED): (8) and (b) Yes, Sir
Governmer is keen to promote exports of
agricultural items like rice, spices. fresh fruits,
vegetables, processed [vods, floriculture items,
cashew, sugar, etc. In the case of items of mass
consumpiton the Policy of the Government is io
allow exports only when there are sufficient sur-
pluses, Forthe vear 1993-94 a target of US § 2255
million has been fixed for agricultural
exports. i

(c) The enport price realisation will depend
upon factors like prevailing price, quality of
goods supplied, delivery schedule, demand and
supply position and a number of other factors
and is subject to wide fluctuations,

Indicative current international price of some
of the itams are given below :—

Rice —US § 225
White sugar, —US § 274 PMT
Raw sugar — US § 230 PMT

— 230 PMT

(d) the farmers can also export their produce
directly if they so wish. No licence is required
for expon except in case of a Jew specified
items.

(e) Government does not propose to import
4ny of the items mentioned above except where
such imperts are comsidered absolulely
unavoidable in view of serious shortages in the
domestic market or where such imports are con-
sidered helpful for augmenting exports.
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549. [Transferred to 6th August, 1993

BAN op impert of Products Involving Child
Labowr

550. SHRI S. 5. AHLUWALIA: Will the
PRIME MINISTER be pleased to siafe:

(a) whether it is a fact that USA and som:
European countries have decided 1o ban che
import of products made by children in coun-
tries like India which is likelv to adversely affect
DUT eXpors;

(b) if so, what are the deiils thereof; and

(¢) whal remedial artion Government pro-
pose to lake in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPYLJES, CON-
SUMER AFFAIRS AND PYJRLIC DISTRIBU-
TION WITH ADDITIONAL CHARGE OF
THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
KAMAIUDDIN AHMED) : {a) to (c) Private
members bills have heen introduced in the US
Congress o prohibit the imporiation of goods
produced ahroad by child labour. The legisla-
tion is general in nature and is not ajmed st 2ny
particular counwry or product. [t has not yet
been passed by the Congress. A campaien

(29 th JULY 1993

1o Questions 122

against the use of bended child labaur in the
production of carpets has been iniliated by cer-
tain private organizgtions in Germany.

Government have been improving the enfor-
cement of the relevent laws, Efforts have also
been made (o persuade the carpet industry itsel[
lo cooperite in the elimination of child labour.
A programnre for rehabilitation of displaced
child workers hes also been underiaken. Steps
have also been taken 1o publicise these
mensures and to bring out the employment of
children in its proper perspective.

India*s Expori Rete during 1992-92

551. SHRI BISHAMBHAR
PANDE :
SHRI 8. S, AHEUWALLA:
Will the PRIME MINISTER be pleased to
slate :

NATH

{a) whether il is a jact that India’s exports
during 1292-93 have recorded a growth rate af
only 2.81 per cent azainst an envisaged grawth
rate of 13.6 per cent during 1992-93;

() il se. what are the 1easons of such a poor
performance; and

(¢} what 15 the targel of growth rate for the
year §1993-%¢ and what measures have been
ndopied tu achieve the 1arget ?

TH¥E MINISTER OF STATE IN THE
MINISTRY OF CTVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRIBU-
TION WITH ADDITIONAL CHARGE OF
THE MINISTER OF STATE IN THE MINIS-
TRY OF COMMERCE (SHRI KAMAILUD-
DIN AHMED): (a) As per provisional figures
aggregale exports during 92-93 amounted to U5
¥ 13420 million as compared to US § 17779
willion in %i-92 registering am increase of
1hi%.

{h) Agniong the reasons of slow growth in
export mention may be made of the sharp
decline in expona of to CIS and East European
countries and recession in indusirially advan-
ced countries.

{c) Export target for 1993-94 has been set ar
US$ 5 2213# million. This reflects 2 rare of growth
of 2% over the provisions! aggregate exparts of
US % 18420 million during 1992-93. In the
irproved environment of the new EXIM
Policy, suppiemented by reduction in custom
tanifls particularly for export related imparts,
introduction of full converibility of Rupee on
Trade Account, besides emerging trend in
export growth in recent months, the expon



